T0_BE PUBLISHED IN PART-II SECTION 3(ii) OF THE EXTRAORDINARY
GAZETTE OF INDIA
Govermment of India
Minigtry of Finance
Department of Revenue
Central Board of Direct Taxes

b ———
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NOTIFICATION
S.0. (E) - In exercxse of the powers conferred byisﬁb—
clauge (ii) of clause (23D) of gection 10 of the Income-tax Act, .
1961 (43 'of 1961), the Central Government hereby specifiesg -
“INDBANK INVESCO- (@FFSHORE) FUND", get up under Trust Deed dated
131.07.1996 by Indian Bank and approved by the Securitieg and
Exchange Board of India as on ©ffshore Matual Fund for the
purposé of the said sub-clause,

.The notifiCationgghall be subject to the following

conditiong:

%) The n0t1f1cat10n wlll be valid tilL the tlme, the
. Indian Bank continueg to be the 'Trustee', In the .
“event of Indian Bank seeking retirement or itg
removal by Invesco India Growth Fund Limited as
Trustee, the Notification will become null and void;.

ii) the notification will be subject to the fulfilment
of the conditiong imposed by Indbank Invesco(Cffshere)
Fund or which may be imposed by Regerve Bank of India
or Securities and Exchange Board ot India; '

iii) ,the amount. to be invested in the unitg of the Nhtual
Fund shall be remitted to India through normal
banking channels or bank certificate(sg) showing the
funds receipts from abread f£or invegtment 'in the
unitg under the gchemeg may be submltted to Reser"‘
Bank of India; ard
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iv) tqutee fees, cugtodian fees, and other such fees -
payable to Indbank Merchant. Banking Services Limited

" a subgidiary of Indlan Bank and Admlnistrator to
the ‘Mutual Fupd: shall be repatrlated to India

through normal banking channels. i
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UNRER 'SECR‘ TrRY TO TH[, GOVT oF IN.IJIA

(F.NO, 194/8/96-ITA -1)
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